Engaged in Agricultural (Seed Processing) & Construction (manufacturer of Bricks) & Allied Businesses

FORM-G

Invitation for Expreésion of Interest for
B. K. ROY PRIVATE LIMITED-under CIRP

(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 20186)

Sl Particulars

No.

1. | Name of the Corporate Debtor along with PAN & | B.K.ROY PRIVATE LIMITED

CIN No. PAN- AABCB1456B
CIN- U36100WB1955PTC022135

2. | Address of the Registered Office Holding No.-408 O.B.Road, Ward No.-6, Pallishree,
Arambagh, Hooghly, West Bengal, India- 712601

3. | URL of Website NA

4. | Details of Place where majorlty of fixed assets are | 1.Arambagh,Dubrajpur,Goghat in Hooghly Dist.

located 2.llambazar in Birbhum Dist.

5. | Installed capacity of main products/services CD owns various parcels of Land of about 1100
Decimal and business operations are closed. Main
products are paddy seed and bricks for construction
purposes. ‘

6. | Quantity and value of main products/services sold | Quantity — Not Available

in last financial year Value of main product sold is Rs. 50.13 Crores
during FY-2023-24.

7. | No of employees/workmen 1 :

8. | Further details including last available financial | Details can be sought by sending an email to

statements (with schedules) of two Years, lists of | bkrov.ciro@amail.com
creditors are available at URL :-
9. | Eligibility for Resolution Applicants under section | Details can be sought by sending an email to
25(2)(h) of the Code is available at URL bkroy.cirp@gmail.com
10. | Last date for receipt of Expression of Interest 27-03-2025
11. | Date of issue of provisional list of prospective | 01-04-2025
resolution applicants
12. | Last date for submission of objections to | 06-04-2025
provisional list '
13. | Date of issue of final list of prospective resolution | 11-04~2025
applicants
14. | Date of issue of Information Memorandum, | 15-04-2025
Evaluation Matrix and Request for Resolution
Plans to prospective resolution applicants. _
15. | Last date for submission of Resolution Plans 15-05-2025
16. | Process email id to submit Expression of Interest bkroy.cirp@gmail.com and physical coipy to be
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submitted at 11 & 11/1, B B Ganguly Street, 1%
Floor, suit no-1-Kolkata-700012.

/6~

B.K.RQOY Private lelted o <Y
Registration No. of RP :- IBBI/ -»QA 0,0‘1‘/!&1301’489/2018 -19/12304
AFA No: ~AA1/12304/02/31 1225f’10‘76’65"?7%lld Upto 31.12.2025
Registered Address of RP :- FE-202,8alt Lake City, 1% Floor
Sector-lll, Kolkata-700106.

Date: 12 March, 2025

Place: Kolkata
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FORM-G (REVISED)
Invitation for Expression of Interest for
B. K. ROY PRIVATE LIMITED-under CIRP
Engaged in Agricultural (Seed Processing) &
Construction (Manufacturer of Bricks) & Allied Businesses
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

Sl. Particulars

No.
1. |Name of the Corporate Debtor along with PAN
&CIN No.

B.K.ROY PRIVATE LIMITED
PAN-AABCB1456B
CIN-U36100WB1955PTC022135

Address of the Registered Office

Holding No. 408 O.B. Road, Ward No. 6, Pallishree,

URL of Website

Arambagh, Hooghly, West Bengal, India-712601
NA

Detalils of Place where majority of fixed assets
are located

1. Arambagh, Dubrajpur, Goghatin Hooghly Dist.
2.llambazarin Birbhum Dist.

Installed capacity of main products/ services

CD owns various parcels of Land of about 1100
Decimal and business operations are closed. Main
products are paddy seed and bricks for construction
purposes.

Quantity and value of main products/services
soldin lastfinancial year

Quantity - NotAvailable
Value of main product sold is Rs. 50.13 Crores
during FY-2023-24.

No of employees/workmen

1

Further details including last available financial
statements(with schedules) of two Years, lists
of creditors are available at URL.-

Details can be sought by sending an email fo:
bkroy.cirp@gmail.com

Eligibility for Resolution Applicants under
section 25(2)(h) of the Codeis available at URL

Details can be sought by sending an email fo:
bkroy.cirp@gmail.com

10. [Last date for receipt of Expression of Interest

27-03-2025

. | Date of issue of provisional list of prospective
resolution applicants

01-04-2025

12. [Last date for submission of objections to

provisional list

06-04-2025

13. |Date of issue of final list of prospective

resolution applicants

11-04-2025

14. | Date of issue of Information Memorandum,
Evaluation Matrix and Request for Resolution

Plans to prospective resolution applicants

15-04-2025

15. | Last date for submission of Resolution Plans

15-05-2025

16. | Process emailid to submit Expression of Interest

bkroy.cirp@gmail.com and physical coipy to be
submitted at 11 & 11/1, B B Ganguly Street, 1st
Floor, suitno-1, Kolkata-700012

CA Mahesh Chand Gupta
Resolution Professional in the matter of
B.K. ROY PRIVATE LIMITED

Registration No. of RP:- IBBI/IPA-001/IP-P01489/2018-19/12304
AFA No:- AA1/12304/02/311225/107665 Valid Upto 31.12.2025

Date : 12th March, 2025
Place : Kolkata

Registered Address of RP:- FE-202, Salt Lake City, 1st Floor

Sector-lll, Kolkata-700106
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FORM-G (REVISED)
Invitation for Expression of Interest for
B. K. ROY PRIVATE LIMITED-under CIRP
Engaged in Agricultural (Seed Processing) &
Construction (Manufacturer of Bricks) & Allied Businesses
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

Particulars
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READ TO LEAD

1. |Name of the Corporate Debtor along with PAN
&CINNo.

B.K.ROYPRIVATE LIMITED
PAN-AABCB14568
CIN-U36100WB1955PTC022135

2. | Address of the Registered Office

Holding No. 408 O.B. Road, Ward No. 6, Pallishree,
Arambagh, Hooghly, West Bengal, India-712601

3. |URLofWebsite

NA

4. |Details of Place where majority of fixed assets
are located

1.Arambagh, Dubrajpur, Goghatin Hooghly Dist.
2. llambazarin Birbhum Dist.

5. |Installed capacity of main products/ services

CD owns various parcels of Land of about 1100
Decimal and business operations are closed. Main
products are paddy seed and bricks for construction
purposes,

6. |Quantity and value of main products/services
soldin lastfinancial year

Quantity - NotAvailable
Value of main product sold is Rs. 50.13 Crores
during FY-2023-24.

7. |Noofemployees/workmen

1

8. |Further details including last available financial
statements(with schedules) of two Years, lists
of creditors are available at URL:-

Details can be sought by sending an email to:
bkroy.cirp@gmail.com

9. |Eligibility for Resolution Applicants under
section 25(2)(h) ofthe Code is available at URL

Details can be sought by sending an email to:
bkroy.cirp@gmail.com

10. [ Last date for receipt of Expression of Interest

27-03-2025

11. | Date of issue of provisional list of prospective

resolution applicants

01-04-2025

12. [Last date for submission of objections to

provisional list

06-04-2025

13.|Date of issue of final list of prospective

resolution applicants

11-04-2025

14. [Date of issue of Information Memorandum,
Evaluation Matrix and Request for Resolution

Plans to prospective resolution applicants

15-04-2025

15. | Last date for submission of Resolution Plans

15-05-2025

16. | Process email id to submit Expression of Interest

bkroy.cirp@gmail.com and physical coipy to be
submitted at 11 & 11/1, B B Ganguly Street, 1st
Floor, suitno-1, Kolkata-700012

CA Mahesh Chand Gupta
Resolution Professional in the matter of
B.K. ROY PRIVATE LIMITED

Registration No. of RP:- IBBI/IPA-001/IP-P01489/2018-19/12304
AFA No:- AA1/12304/02/311225/107665 Valid Upto 31.12.2025
Registered Address of RP;- FE-202, Salt Lake City, 1st Floor
Sector-lll, Kolkata-700106

Date :12th March, 2025
Place : Kolkata




